SPP INSOLVENCY PROFESSIONALS LLP

(a registered Insolvency Professional Entity & Insolvency Professionals)
IPE Reg No.: IBBI/IPE/0143 | IP RegNo.: IBBI/IPE-0143/IPA-1/2022-23/50033

FORM B
PUBLIC ANNOUN

CEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SAHELI EXPORTS PRIVATE LIMITED

SI. No. PARTICULARS DETAILS
8 Name of corporate debtor Saheli Exports Private Limited
2 Date of incorporation of corporate debtor |01 July,2004
Authority under which corporate debtor is
S incorporated / Registrar of Companies, Chennai
registered
Corporate Identity No. / Limited
4. | Liability Identification No.of corporate | U40102TN2004PTC053614
debtor
Address of the registered office and Old No 10 New No 25
5. principal office (if any) ofcorporate Sir Madhavan Nair Road, Mahalingapuram,
debtor Chennai-600034
6 Date of closure of Insolvency Resolution [23™ July 2023 [Liquidation ordered by
* | Process INCLT on 24" July,2023]
7 Liquidation commencement date of 24% July,2023 [Order received on 25%
’ corporate debtor July,2023]
Name and registration number of the
8. insolvency professional acting as
liquidator s. SPP Insolvency Professionals LLP
) o Reg.no.IBBI/IPE-0143/IPA-1/2022-23/50033
g, |#ddressand e-mail of the liquidator, No.27/9 Nivedh Vikas,Pankaja Mill Road,
) as registered with theBoard Puliyakulam, Coimbatore- 641045
Ph.no: +91-94888-10404/73730-52341
10 Address and e-mail to be used for piladl e pean U P PRI enm.
" | correspondence with theliquidator
11. | Last date for submission of claims 24% August,2023

Q 27/9, Nivedh Vikas Apartment, Pankaja Mill Road, Puliyakulam, Coimbatore- 641045.
0 94888 10404 @ 0422-2319882 /4366882 w=ipeadmin@sppgroups.com




SPP INSOLVENCY PROFESSIONALS LLP

(a registered Insolvency Professional Entity & Insolvency Professionals)
IPE Reg No.: IBBI/IPE/0143 [ IP Reg No. : IBBI/IPE-0143/IPA-1/2022-23/50033

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has orderedthe
commencement of liquidation of the Saheli Exports Private Limited on 24 July, 2023

Note:

Applicable forms can be downloaded from the following portal: www.ibbi.gov.in = Quick
Links—> Downloads—>Forms under IBBI (Liquidation Process) Regulations, 2017.

The stakeholders of Saheli Exports Private Limited are hereby called upon to submit their claims
with proof on or before 24™ August, 2023 to the liquidator at the address mentioned against item
No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

[In case a stakeholder does not submit its claims during the liquidation process, the claims submitted
by such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38.]

Published in "The New Indian Express" and "Dinamani"- Chennai and )
Nagapattinam (covering Mayiladuthurai) Edition on 27/07/2023, — | -~ - -
s ! ~ e
Sofessionay LLP
i L\

Date : 26.07.2023 CA Mahalingam Suresh Kumar
Place : Coimbatore Designated Partner and Authorized Signatory
M/s. SPP Insolvency Professionals LLP [IPE] acting as

Liquidator of M/s. Saheli Exports Private Limited

AFA No. AA1/50033/01/140224/10019 valid upto 14.02.2024

Q@ 27/9, Nivedh Vikas Apartment, Pankaja Mill Road, Puliyakulam, Coimbatore- 641045.
0 9488810404 @ 0422-2319882 /4366882 & ipeadmin@sppgroups.com
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EXPLOSIVE
THREAT

Tirunelveli: A 35-year-old man was arrested for allegedly threatening to kill his
wife by detonating explosives. The man identified as Vadivel and and his wife
Shanmugalakshmi (33) quarrel often. On Monday, Vadivel threatened to kill

her by detonating the explosive. Based on her complaint, Vadivel was arrested

Amid stir, NLCIL digs fields for building new canal

EXPRESS NEWS SERVICE
@Cuddalore

NEYVELI L1gn1te Corporatlon
India Limited (NLCIL) began
the construction of an alterna-
tive canal for the Paravanaru
river in Bhuvanagiri taluk on
Wednesday, despite facing re-
sistance from local villagers.
The company proceeded with
the works with police protec-
tion as there were incidents of
stone pelting on buses and road
blockades in various parts of
Cuddalore on the same day.

To facilitate the mine expan-
sion, NLCIL acquired 304 hec-
tares of land from six villages,
including Valayamadevi, Kat-
hazhai, Karaivetti, and Ko Ad-
hanur near Sethiyathope. The
canal is planned to stretch
nearly 1,500m and the works
commenced at Valayamadevi.
Given that most of these areas
were used for paddy cultiva-
tion, the villagers expressed

An earthmover tlearlng a fert|le land as NLCIL began tonstructmn of an alternative
canal for Paravanaru river in Bhuvanagiri taluk on Wednesday | express

their opposition to the project.

The police, led by Villupuram
range DIG Ziaul Haque and
Cuddalore SP R Rajaram, inter-
vened to prevent the villagers
entering. Around 500 police
personnel were deployed

The villagers’ demands in-
cluded an equal rate for the

land acquired from 2000 to 2022
and permanent jobs in NLCIL
for at least one member from
each family. Sources said the
canal works were initiated sev-
eral years ago but were sus-
pended due to opposition. The
resumed works had now led to
protests. Nearly 50 farmers’ as-

sociation members and PMK
cadre gathered at the site in
support of villagers. Police ar-
rested them and released later.
Incidents were reported in
different villages near the
project area. Unidentified indi-
viduals pelted stones at buses
in Konjikuppam, Kollukara-
nkuttai near Muthandikup-
pam, and Neyveli. Two TNSTC
buses were damaged and a pas-
senger sustained injuries. PMK
cadre held protests in many
places. PMK president Dr An-
bumani Ramadoss and BJP
state president K Annamalai
voiced strong condemnation
against NLCIL'’s actions. Rama-
doss accused the government
of prioritising NLCIL’s inter-
ests over the welfare of the peo-
ple, while K Annamalai ex-
pressed disapproval of the state
government’s role in the de-
struction of fertile lands. TVK
president T Velmurugan also
condemned the act.

FARMERS WERE DULY
INFORMED: COLLECTOR

Cuddalore: During a press
conference at the collectorate on
Wednesday evening, Cuddalore
Collector A Arun Thamburaj said
farmers had been informed about
the NLCIL work in advance. In
December 2022, the farmers were
explicitly advised not to do
farming on the land acquired by
NLCIL. Of the total 304 hectares,
273 hectares have already been
handed over to NLCIL. However,
the completion of the alternative
canal work has been delayed due
to some landowners who have
not yet surrendered 30 hectares.
“To address this, representatives
from NLCIL, agriculture minister,
and the district administration,
engaged with the landowners. We
have also taken steps to address
the issue of crop damage. Despite
advisory, some farmers continued
cultivation, leading to crop
losses,” said the collector.

Cauvery inflow into TN
rises to 10,500 cusecs

EXPRESS NEWS SERVICE
@ Dharmapuri

DUE to the continuous rainfall
in the catchment areas of Cau-
very river, inflow of 10,500
cusecs of water was recorded
at Biligundlu, where the river
enters Tamil Nadu, on
Wednesday.

According to officials from
Tamil Nadu Water Supply and
Drainage board, over the past
few days, southwest monsoon
has intensified which resulted
in heavy rain in catchment ar-
eas of the Cauvery river in
Karnataka,

Signicant volume of water is
being released from the Kabini
and Krishnasagar dams in
Karnataka, due to which the
water level increased to 10, 500
cusecs in Hogenakkal. TWAD
officials added that water lev-

els may increase further in the
upcoming days. According to
data released by Dharmapuri
administration, low rainfall
was observed in the district on
Tuesday. A total of 73.6 mm of
rainfall was recorded on Tues-
day. Palacode recorded 17.2
mm of rainfall, while Penna-
garam received 10 mm of
rainfall.

A notification issued by In-
dian Council of Agriculture
Research (ICAR) stated that
low rainfall would be observed
in the district in the next five
days. The notification warned
of strong winds and urged
farmers to take steps to protect
banana and sugarcane planta-
tions. Meanwhile, discharge
from Mettur dam for Cauvery
delta irrigation was increased
to 12,000 cusecs on
Wednesday.

PUBLIC NOTICE

CONSTRUCTION OF
SINGLE LINE BG TUNNEL

Dapuly Chial Enginaar
(Construction)l, Western Rallway,
INDORE [(MP) invites tender
through E-tendering Two packet
system and Two Stage Reverse
Auction as per details given below:
Tender No,.; DADN-SWDI/RKGC/E.
Mame of Work: Construcltion of
Single lina BG Tunnel Ma.1 batweaan
ChiT540100 Cho 11640, [Approximate
Total Length 4100 m) and Escape
Tunnel incleding Ballastless Track
{BLT), Approach roads, Earthwaork,
Proteciion works & all other ancillary
works between Badiva (Ch- 4100 m)
- Beka {Ch:14750 m) stations of
Dr. Ambedkar Magar (Mhow) -
Sanawad Seclion in connection
with Ratlam-Mhow-Khandwa
gauge conversion project of
Western Railway, Approx. Cost:
T 450,97,60,601.01. EMD/Bid
Security: ¥ 1,00,00,000/-, Date &
Time of Submission of Tender :
upto 15.00 Hours on 28.08.2023.
Date of opening of tender:
28.08.2023 at 15:30 Hrs. Complete
details of tender including
eligibility criteria are available on

E-Tender portal www.ireps.gov.in
pe ps-g 04334

Like us on ;| B facebook.comMWestemRly

GOVERNMENT OF TAMIL NADL

Motice is hereby given that our
client has lost the (i) onginal Sale
Dead dated 14.04.1982, bearing
Dac, Mo, 936 of 1882 (Thiyagaraya
Magar S.R.0.) and (i) original
Ralease Deed dated 24.07.1989,
Doc, Mo, 454 of 1989 (Thousand
Lights 5.R.0), pertairing to land of
an extant of 5 grounds and 1305
gq.ft., comprised inold R, 5. No.
537M1, later R. S. No. 53715, in
Block Mo, 30, Nungambakkam
Village, Egmore Taluk., Chennai
District, =aid property is called
‘Hleem Yilla" and is situated at No.
9, Kethari Road, Mungambakkam,
Chenngi 600034

Any person having any knowledge
of the whereabouls of the
abovementioned documents, and /
or on any other basis whatsoever,
are hereby called upon o make the
same known in writing, with proof to
substantiate iherr claim, la the
undersigned, within 15 days from
this date, failing which aur chent will
procaad to deal with the said
property, free of any ancumbrance
or any adverse claimwhatsoever.

NIRMAL CARIAPPA &
K. JACOB GEORGE
Advocates,
Mo.22/1, Sterling Road 17
Cross Street,
Nungambakkam,
Chennai 600 034,

—

RURAL DEVELOPMENT & PANCHAYAT RAJ DEPARTMENT [[ee)

Notification VI

Roc.No.1856/2022/A1

DiFRy Q:H‘IEDH:.'-.:L.-!J

L T T TR ]

Invitation of Application for the Post of
Water Engineering & Gender and Livilihood

In accordance with the norms, procedures laid down by Government
Order No:108 RD&PR (PR.II) Department,
Application for appointment to the post of Water Engineering &
Gender and Livilihood iz haraby invited. Application farmat can be
downloaded from website www.crdpr.tn.gov.in The application in
prescribed format should be submitted on or before 10.08.2023
with all enclosures and DD for Rs.1,000/- drawn in favour of The
Director, SIRD, and payable at Maraimalainagar.

e fRamn, ergener pFidey eflaSnb o (G UmE,

Date : 26.07.2023

dated 27.09.2022,

PS/CRD (Training ) RDEPR

1 [Mame of corporate debior

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liguidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S. SAHELI EXPORTS PRIVATE LIMITED

RELEVANT PARTICULARS
M/s. SAHELI EXPORTS PRIVATE LIMITED

5 Date of imcorporation of corporate
dabtios

01t July, 2004

Authority under which corporate
3 | debtor is incorporated / registered

Repgistrar of Companies, Chennai

4 Corporate ldentity Mumbes/Limited

& |and principal office (if any) of
corporate debtos

Liability entification Number of | U40102TN2004PTCO53614
corporate deblos
Address of the registered office | Old No 10 New Mo 25

2ir Madhavan Nair Road, Mahalingapuram,
Chennai - 800 034

s

§ Date of clasure of insolvancy
re s process

23rd July 2023 Iquunianun ordered | tly
MCLTon 24th July, 2023)

.............................

7 |Liquidation commencemeant
date of corporate debitor

2440 July, 2023 [Order receved on
25th July, 2023}

Mame and registration nurmber of
B [the Insolvency professional acting
as liquidator

9 las registered with the Board

10 Address and e-mail to be used far
correspondencea with the liquidator

M/s. SEP Insolvency Professionals LLP
Reg.na.BBLTPE-0143/IPA-1/2022-
2350033

Address and e-mail of the liquidator, | Mo 2779 Nivedh Vikas,Pankaga Mill Road,
Pulivakulam, Coimbatore- 641045

Fh, Mo +91-94868-10404, 73730 52341
il to: ipeadmin@spporoups. com

11| Last date lor submission of claims] 24th Auguest, 2023

Limited on 24th July, 2023

address menbioned aganst dem Mo 0.

gdactronic means.,

under section33.)

Matice is hereby given that the Natonal Company Law Tribunal, Chennai Bench has
ordered the commencement of liquidaton of the M/s. Saheli Exporls Private

The stake holders of M/s. Saheli Exports Private Limited arg hereby called upon to
surbmndt their claims with proof on or before 24th Ausgust, 2023 to the liguidator at the

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proal In person, by post or by

Submission of false or misleading proot of claims shall attract penaltias,

[In case a stakeholder does not submit its claims during the liguidatson process, the
claims submitted by such a stakaholder during the corporata insolvency resalution
process under the Insohlvency and Bankruptcy Board of India (Insolvency Besolution
Process for Corporate Persons) Regulations, 2016, shall be deermed fo be submitied

MNode ;

Process) Regulations, 2017,

Applicable forms can be downloaded from the following portal .
wenw, ibbi.govin -+ Quick Links -+ Downloads

« Forms under [EBI {Liguidation

Place : Codmbatons
Dale : 26.07.2023

Designated Partner and Authorized Signatory.

M/s, SPP Insolvency Professionals LLP [IPE] acting as
Liquidator of M/s. Saheli Exports Private Limided

AFA Mo, AAT/S0033/01/140224/10079 valid upto 14.02. 2024

CA Mahalingam Suresh Kamar
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One stop Centre for farmers to conveniently obtain all agriculture related inputs like
fertilizers, seeds, pesticides, implements, machinery, soil, seed testing facilities, etc.
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Information about all Government Schemes related to agriculture also available to farmers easily

Prime Minister Samriddhi Kendras will be opened all over the country at District, Block and Village level,

UREA GOLD - LAUNCH OF SULPHUR COATED UREA

Better fertilizer leads to higher crop yields,
increasing the income of farmers.

‘Urea Gold' is more economical and
effective than Neem Coated Urea.

Direct transfer of more than Rs. 17,000 crore to more than 8.5 crore farmers as the 14" instalilment of PM-Kisan

Onboarding of more than 1600 FPOs on ONDC - Open Network for Digital Commerce

Till now, over 5 crore farmers are associated with these Kendras.

By October 2023, the number of Kendras will grow to 2 lac 80 thousand.

It enhances the sulphur content of soil and
also increases absorption of other nutrients.

27" July 2023 at 11 AM, Sikar, Rajasthan

Other initiatives in Agriculture

cbc ON0113/0002/2324

All the news. In just a click. Log to www.newindianexpress.com | @i\
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1 | Wame of corporate debtor

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptey Board of India
(Liguidation Process) Regulations, 2016)
FOR THE ATTENTIOM OF THE STAKEHOLDERS OF
M/S. SAHELI EXPORTS PRIVATE LIMITED

RELEVANT PARTICULARS

M/s. SAHELI EXPORTS PRIVATE LIMITED

5 [ate of incorporation of corporate

dabtor D1t July, 2004

3 | debtor is incorporated / reqistered
4 Corporate Identity Mumber/Limited

Authority under wheeh corporate

Hagistrar of Companies, Chennai

Liabdlity Identification Mumber of
Coerporale dablor

U401 02TNZ004PTCO53614

L ]

Oid Mo 10 Mew No 25
Sir Madhavan Mair Bo
Ghennal - 600 034

Addrasgs of the registered office
and principal office [if any) of
corporate debtor

ad, Mahalingapuram,

§ Daite of closure of msolvency

MEE0IUEON process

2ard July 2023 [Liguidaticn ordered by
NCLTon 24th July, 2023

7 |Liguidation commencement

24th July, 2023 [Orde

date of corporata getior 25th July, 2023

rrecaived on

8 |the msolvency professional acting

Mame and registration number of

a5 liguidator 250053

Address and e-mail of the liquidator,

1

=S TS

eifleurmismem  2qnflda G (Huo. 9 |35 registered with the Board i i b
3 G, e semsd o M e Geoses / sy Sl R i::"ﬁ”'ﬂ, F&Eﬂm" 541045
pproe Eldlsmar aney malushs amen doodssiurg Geiais, a o | Address and e-mail to be used for !

correspondance with the Bguidator

b=, PP Insohvency Professionats LLP
Reag.no.IBBIIPE-0143/

MNo.27/9 Mivedh Vikas, Pankaja Mill Road,

Mail to: ipeadmin@spporoups.com

IPA-1/2022-

10404, 73730 52341

Lasl date Tor subrmission -:*1 -LI-:EIIH'-b 24th Bugust, 2023

—

Motice is hereby given that the Mational Company Law Tribunal, Chennai Bench has
orderad the commencement of lgustation of the M's, Sahell Exporls Privale
Limited on 24th July, 2023

The stake holders of M/'s, Sahell Exports Private Limited are
submit their claims with proof on or before 24th Angust, 2023 fo the liquidator at the
addrass menfioned againstiterm No. 10
The financial creditors shall submit their claims with proof by electromic means ondy.
Al other creddors may submit the claims with the prood in parson, by post or by
glecironic means,
Submission of false of miskeading proaf of claims shall altract penalties

[In case & stakeholder does not submit its claims during the liquidation pracess. tha
claims submitted by such a stakeholder during the corporate insohvancy resolution
process under the Insolvency and Bankruptcy Board of India (Insalvency Resalution
Process for Corporate Persons) Reguiations, 2006, shall be deemed to be submittad
under saction 348.]

i

hereby called wpon to

-. =" ‘l -.-'

Mote . Applicable forms can be downboaded from the following portal :
wiww. ibbi.govin = Quick Links —+ Downloads —+ Forms under BEI (Liquidation

Process) Regulations, 2017

Place : Coimbatose
Liate

“9R.07 2023 Designated Pariner and

M5, SPP Insolvency Professionals LLP [IPE] acting as

Liguidator of M/'s. saheli E

AFA No. AA1/50033/01,/140224/10019 valid upto 14.02.2024

CA Mahalingam Suresh Kumar

Authorized Signatory.

xports Private Limitad

Scan 1o visit
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‘Voyeurism’: FIR against three girls from Udupi

EXPRESS NEWS SERVICE @ Udupi

MALPE police registered an
FIR on Tuesday night against
three girls studying at a para-
medical college in Udupi in
connection with the alleged
voyeurism.

Police sources said that di-
rector of Netra Jyothi Institute
of Allied Health Sciences Rash-
mi Krishna Prasad had ac-
knowledged that the incident
had taken place. She had ac-
knowledged this while address-
ing reporters and gave reason-
able confirmation that the girls

Services were
restored after
100-min delay

CONTINUED FROM PAGE 1

THOUGH the overhead line
was restored in some time,
services could not be resumed
due to fluctuations in power
supply. The services were re-
stored around 8.10 pm after a
delay of nearly 100 minutes.

Around 8.30 am, when a
Chennai-bound express arrived
on the fast line, the train was
stopped to accommodate the
stranded passengers. Suburban
travellers boarded both non-AC
and AC reserved coaches to
reach their destinations.

S Rajarajan, a commuter,
said, “This is not the first such
incident. Suburban trains have
been irregular for the past few
months. Only after we threat-
ened to block the tracks, the
RPF allowed us to board the ex-
press train to Chennai. The
Gummidipundi suburban has
always been neglected”

committed a cognizable
offence.

Malpe police faced wide-
spread criticism for the man-
ner in which they handled
the case. They were forced
to take up a suo motu
case. The episode
snowballed into a ma-
jor issue after right
wing activist Rashmi
Samant tweeted about
the alleged police inaction
on Tuesday.

Malpe PSI Sushma Bhandary
filed the FIR against Shab-
hanaz, Alfiya and Aleema, stu-

=|

dents of Optometry Diploma at
Netra Jyothi Institute of Allied
Health Sciences, Kadekar,
Udupi.
The police also booked the
institute under various
Sections of IPC and IT
Act. Bhandary said she
visited the institute on
July 20 after learning
about the protest by
students against the
three girls, who allegedly
shot a video of a second year
diploma student in the wash-
room on July 18.
When the victim confronted

the three girls, they apologised
to her and deleted the video.
The institute confiscated their
mobile phones but no police
complaint was filed, Bhandary
said.

Meanwhile, the police filed
another suo motu case after an
edited video, claiming to be the
visuals of the victim, was post-
ed by the three students. The
link to the video was shared by
one Kalu Singh Chauhan on his
twitter account. The false infor-
mation that spread led to un-
rest, the police said.

Chauhan was booked under

1.7k plastic waste processors registered

CONTINUED FROM PAGE 1
“ALL those Who received EPR
authorisation will be filing
their compliance report before
October 31 this year,” Satyen-
dra Kumar said.

The Union environment min-
istry had notified the EPR
guidelines for plastic packag-
ing through the Plastic Waste
Management (Amendment)
Rules, 2022, on February 16,
2022. The guidelines stipulate
mandatory targets on EPR, re-
cycling of plastic packaging
waste, reuse of rigid plastic
packaging and use of recycled
plastic content. The guidelines

New liquor
policy in KL to
promote toddy

production

GOVERNMENT OF TAMIL NADU
Highways Department,

Chennai Construction and Maintenance Circle

TENDER NOTICE

tender, it will be puhhshﬂ{i in lh & above Gnvarnm&nt wabsite only.
DIFRMA 0 Tender 2023
“Bengemen s_itg) saifnb Mo gGand, sngmer yiias SO e (Bund".

GOVERNMENT OF TAMIL NADU

Tender Notice No.17 [ 2023-2024 /| HDO [ Dated: 21.07.2023

For and on behalf of the Governor of Tamil Nadu, Percentage tender through
online only will be received upto 18.08.2023 - 12.30 P.M. by the Superintending
Enginear (H), C&M, Chennai Circle for work under
pertaining to Chengalpatiu and Kancheapuram (H) C&M Divisions.
Details of works, approximate value of works, EMD, availability of tender
documents and all other detai{s will be avai!al:lle from 02.08.2023 u:-nwarl:ls in the

Superintending Engineer (H),
CEM, Chennai Circle.

CRIDP 2023-24 (4 Works)

provide for moving towards
sustainable plastic packaging
and reducing the plastic
footprint.

The implementation of a na-
tional ban on single-use plastic
items coupled with extended
producer responsibility on
plastic packaging is expected to
reduce pollution caused by lit-
tered and unmanaged plastic
waste.

@

All those who received EPR
authorisation will be filing
their compliance report

before October 31 this year

Satyendra Kumar

THIRUVANANTHAPURAM:
The Kerala government gave
its nod on Wednesday to a new
liquor policy promoting the
production and sale of tradi-
tional toddy across the state
and proposing to manufacture
the maximum quantity of for-
eign liquor and beer within the

IT ALWAYS

Junior minister Ashwini Ku-
mar Choubey, in a written re-
ply to a question in the Lok
Sabha in last March said a total
of 6,186 PIBOs have been regis-
tered on the centralised online
EPR portal on plastic packag-
ing. The registered PIBOs cu-
mulatively have around 2.32
million tons of plastic packag-
ing covered under EPR for 2022-
23, which includes material
used for packing food. Further,
1,715 plastic waste processors
have been registered on the
EPR portal with cumulative
plastic waste processing capac-
ity of 17 million tonnes per
annum.

A cabinet meeting chaired by
Chief Minister Pinarayi Vijay-
an here approved the liquor
policy for the years 2023-24 on
Wednesday, a CMO statement
said.

Addressing a press confer-
ence here later, Excise Minister
M B Rajesh said the new policy
mainly covers three aspects, in-

GOVERKMENT OF TAMIL MADL

AGRICULTURAL ENGINEERING DEPARTMENT Lot
e-TENDER NOTICE Mo; 02/'3CEB[BY2023-24, Dated:-25.07. 2023

Farand on behat of tha Gowamor of Tam il Hadw, the Chief Enginess | &gr. Engg.}, Mandanam, Chennal - B00 035 invilas tender
for the fodlowing warks

Sections 505 (2) (false and mis-
chievous news) and 153 (A)
(promoting enmity between
groups on ground of religion,
etc.) of IPC.

The three girls were booked
under Sections 509 (acts intend-
ed to outrage the modesty of a
woman), 204 (destruction of
evidence), 175 (omission to pro-
duce document/electronic
record) 34 (common intention)
of the IPC and Section 66 (E)
(capturing, publishing or trans-
mitting the image of private
area of any person) of the IT
Act.

DISRUPTED

TRAINS

Train services have been disrupted on the
Goa section due to landslides between Castle
Rock and Caranzol railway stations near

K’taka-Goa border on Wednesday morning

» » » " l

‘Photo was taken out of
boyish enthusiasm’

CONTINUED FROM PAGE 1: One of
them also posted the photograph
on social media. Upon noticing
the photo, Thondi police
registered a case against Rilvan
and others. The case is currently
pending. Rilvan told the HC that
he does not subscribe to the
ideology of ISIS and that the
photo was taken by a group of
youngsters “out of boyish
enthusiasm”. Noting that Rilvan
had not stated anything against
the sovereignty of India and had
only been a member of the group
that posed for a photograph, the
judge issued the above directions.

School children braving the elements to make the commute to school in
Visakhapatnam on Wednesday | 6 SATYANARAYANA

cluding the toddy sector, for-
eign liquor, and the govern-
ment’s anti-liquor and drug
campaign. Potential areas
would be identified in each
area of the state, and toddy pro-
duction would be promoted
there, he said.

“Toddy production will be
promoted in all parts of Kerala

SN |

Terder [0

Mamie of thi work

Approximate Tender
Value Including GST

SEEMS

1| scet6-2023.24

Construcion of Offica building Tor Govemment Tracior
Workshog al Trichy, Trichy districl wder NADP 2023-24

Rs.102.50 Lakh

IMPOSSIBLE

The tender dotumenls, fee detads, pre qualfication delais, Bl of Ousnily (Bol] can be doanloaded tee of cost fom
wwnw Andenders. govin. The endershould B subimifiéed onlive through wiees: bnbenders gonein as per the Schedubs belos

Tender documant davwnlapd — Stan Date and Time

e-Tendor Publishing Date and Timo

2T07.2025, 10.00 &M

27072083, 10.00 AM

UNTILIT'S

Bid submission - Start Diake and Time

27072023, 63.00 PM

Bid submisaien - Clasing Date and Tima

100058, 2023, D300 PM

Bid opening Date and Time

11.08.20E3, 03.00 PM

DONE

NELSON MANDELA

R |

KERALA WATER AUTHORITY e-TENDER NOTICE
Tender No : 1) Re-E-Tender No:106/2023-24/SE/PHCICHN,

The g-Tanders will be apened onlre through www.irenders.gow.in on the data and time mantianed abave at the office of fhe
Chinf Enginesr (AE], Agricuthural Enginearing Diepartmeant, Nandanam, Channai,

DIFRMAIST TEMDER!Z0Z] g B ARLEN D R

1129 TIDEL PARK LTD.

15

Chiel Englneer (AE)

AlEEE R "

on a plantation basis... Toddy
produced in the state will be
branded as Kerala Toddy,”
Rajesh said.

Instead of throwing away ex-
cess toddy after the respective
days’ sale, all-women network
Kudumbashree would be en-
trusted with making value-add-
ed products like vinegar from

GOVERNMMENT OF TAMIL NADLU

‘ "*‘H HIGHWAYS, (Construction & Maintenance) Circle,

Salem.

TENDER NOTICE
TENDER NOTICE NO. 7/ 2023-24 { HDO, Dated : 19.07.2023

In 2022, 127
students failed
to take up seats

CONTINUED FROM PAGE 1

SUCH candidates will be de-
barred from participating in
the NEET-PG exam and coun-
selling and must forfeit ¥50,000
if they fail to report to the allot-
ted college. An undertaking is
also taken from candidates who
wish to take part in the special
stray vacancy round with the
above mentioned conditions.

Even after participating in
the special stray round of coun-
selling in 2022, a total of 127
candidates failed to report at
the allotted colleges, the notifi-
cation from the MCC said. So,
the MCC has sought details of
these 127 candidates from the
National Board of Examina-
tion (NBE) which conducts the
NEET exam to see if any of
them participated in NEET PG
2023-2024.

It was found that 47 such can-
didates wrote PG NEET. Hence,
the 47 candidates were termed
ineligible to participate in
NEET-PG counselling for 2023-
2024, according to the
notification.

Selection committee officials
last year said the state surren-
dered around 1,100 PG medical
seats to the Centre. The state
may release the NEET PG rank
list this week and counselling
may start before July 31.

it, he said. A track-and-trace
system would also be imple-
mented to accurately monitor
the transportation of toddy in
the state, he explained.

Under the policy, the fees for
issuing bar licences would be
increased to Rs 35,00,000 from
the present Rs 30,00,000, Rajesh
said. PTI

For and on behalf of the Governor of Tamil Nadu, Percentage tender through online
only will be received upte 16.08.2023 - 15.00 hours by the Superintending Engineer (H),
CEM, Salem Circle for Fourteen CRIDP 2023-24 Works, partaining to Dharmapur and
Krishnagiri (H) C&M Divisions.

Deetails of works, approximate value of works, EMD, availability of tender documents
receiving dalte and all other details are available in the Government website
https:ffintendars.gowv.in from 31.07.2023 onwards. Il any Changeas / Corraclions in tha
tendar, it will be publishad in the above Government wabsite only.

DIPR/401 5 Mender/2023
“Gengener sLbE sERETE MreuilEnD, sapmer yihe sfafmo vauifund”

Superintending Engineer (H),
C&M, Salem Circle,

E-TENDER NOTICE

RURAL DEVELOPMENT & PANCHAYAT RAJ DEPARTMENT E

Notification VI
Roc.No.1856/2022/A1 Date ;: 26.07.2023

Invitation of Application for the Post of
Water Engineering & Gender and Livilihood

2] Re-E-Tender No:108/2023-24/SE/PHC/CHN

HJ".ﬂHLIT 1) Eloor Municipalify-Construction of 15LL OHSE ai Manjummal-Laying
300mm DI(K3)pipes and Allied works. 2)Construction of 20LL OHSR Tank near
CUSAT Pump house Kalamassery Municipality-zeneral Civil Wark, EMD: Rs.
1) 2,00,000, 2) 500,000~ Tender fee: Rs. 1) 13010, 2) 19518; Last Date for
submitiing Tender: 10-08-2023, 02:00:pm. Phana ; 0484-2360645

Webszite | wiww kwa kerala govin, www atenders kerala govin
KWA-J8-GL-6-8556-2023-24

In accordance with the norms, procedures laid down by Government
Order No:108 RD&PR (PRI Department, dated 27.09.2022,

Application for appointment to the post of Water Engineering &
Gender and Livilihood is hereby invited. Application format can be
downloaded from website www.crdpr.tn.govin The application in
prescrived format should be submitted on or before 10.08.2023
with all enclosures and DD for Rs.1,000/- drawn in favaur of The
Director, SIRD, and payable at Maraimalainagar.

| DIPRBESDspay23

PS/CRD [Training | RDEPR

Al Huned a8 G & mEding aEni fGwmn, @8 game ) & Thiien ose (G0

I{EH.ALA MEDICAL SEF"'JH ES CDFPPDF:"A'!'IDH LTD

1, CIN Mo, UZ42 33K 200F 5GLDZTETE

No. HlllﬁELI'EDJ'ZB Date: 26.07.2023

Cinlina bids are invited for the procurement of Insecticides for Mational
Vecior Borne Disease Control Programme vide e-tender no KMSCL/
EDVINS-NVBDCPEPLAN/RCI2023/012 dated 26.07.2023 for
Department of Health & Family Welfare, Gowt. of Kerala.

Superintending Engineer, PH Circle, Kochi.

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
{Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S. SAHELI EXPORTS PRIVATE LIMITED

RELEVANT PARTICULARS

{ |Mame of corporate debtor M/s. SAHELI EXPORTS PRIVATE LIMITED

9 Date of incorporafion of conporate

debitor 01st July, 2004

Authority under which corporate | gericsar of Companies, Chennai

4 Corporate ldentity r-.IurnI:uEflen':Tted
Liability Mentification Number of
corporate deblos

U40102TN2004PTCO53014

Oid Mo 10 New No 28
2ir Madhavan Nair Road, Mahalingapuram,
Chenna - 500 034

Address of the reqistared office
& |and principal office {if any) of
corporate debtor

Tender documenls can be downloaded from the website
www.etenders.kerala.gov.in.

{Sdi-} MANAGING DIRECTOR (Tender inviting Authority)

NMDC Limited

[A G =-rr|r1-'| s Irll:|I1 Enterpnzg)
. Hyderabad-500 023

Khang Bhavan®, 10-3-311, 4
CiN L1 1 llllﬂ'lr
CONTRACTS EIEF'.hRTHEHT

Tender Enguiry No: HO{Contracts)iCivilArchitectural Consultancy/2023/
181 Dated 27.07.2023 MMDC Limited, & "MAVARATMA™ FPublic Sector
Company under Ministry of Staed, Govl. of India, inviles online bids thraugh
MSTC Portal from experienced domestic bidders for “Engagement for
Architectural Advisory/Consultancy Services on Retainaership Basis for
NMDC Limited”. The detailed NIT and Bid documents can be viewed andior
downloaded from 27.07.2023 to 17.08.202 3 from following website links:
1. NMDC website http:fwees, nmdc.co in,
2. Central Public Procurement portal {CPP PORTAL) hifp waww, eprocure, gov
Anfepublishfapp and
3. MSTC portal -hitp2iwesww. mstcecommernce, co infeprochome/nmdcfuyer
login.jsp and search the Tender No. NMDCTHO37/23-24/ETI352. For further
help refer to 'vendor guide’ given in MSTC website The bidders are requested
to submit their bids online through MSTC Portal only. The details of
submission of bid through online are given in NIT, The Bldders on regular basis
ara required to wvisit the MMDC's website/CPP PortallMSTC portal for
corrigendum, il any, at a fulure date. For further clasification, CGMIConiracts),
NMDC Limited, Hyderabad can be contacted through Fax Mo, +91-040-
23534746, Tel Mo, +#91-040-23532800, emall: contractsinmade.oo.in.
Executive Director (Works)

epap! .newindianexpress. t:m'

[ 51, e of Miten L‘jﬂw‘E uii!ﬁﬂi; TEME ]”""E':" § Date of closure of |_n5|:|ll.re_r|c:',r 23rd July 2023 [Liquidation ordered by
No. Sander apening resolution process NECLTon 24th July, 2023]
CYPHENOTHRIN + | Liguidation commencement 24th July, 2023 [Order receved on
_1. IS: No. 158792012 - 5% EC date of corparate debitor 25ih July, 2023
& rsEl'E'.:iE'BFB'mT? %80 gl o Mame and registration numbes of | pys SPP Insolvency Professionals LLP
; ; 5.00 pm. 11.30 am. B |the Insolvancy professional acting TPE 43P 2097
- ks Reg.no. IBBLIPE-0143/IPA-1,/2022
3. | LEMON GRASS OIL as liquidator a9 B 0043
| [Citronedla odl) y

Address and e-mail of the liquidator,
a5 registered with the Board

MNo.27/% Nivedn Vikas,Pankaia Mill Road,
Pulivakulam, Coimbatore- 641045

Ph. Mo +91-94888-10404, T3730 52341

10 hddress and e-mail to be used for fail to: ipeadmin@spporoups. com

correspondenca with the llquidator

11| Last date lor submission of claims] 24th Asgust, 2023

Ratice is ereby given that the Nabomal Gomgany Law Tribunal, Chennai Bench has
ordered the commencement of liquidation of the M/s. Saheli Exporls Private
Limited on 24tk July, 2023

The stake holders of Mis. Saheli Exports Private Limited are haraby called upon to
submdt their claims with proof on or before 24th Awgust, 2023 to the liguidator at the
address mentioned agamst dem Mo 10,

The financial crediors shall submit their claims with proof by electranic means only.
All other craditors may submit the claims wih the proof in person, by post or by
glectronic means.

Submission of talse or misleading prool of claims shall attract panaltias,

[in case a stakeholder does not submi its claems during the liquidatson process, the
claims submitted by such a stakeholder during the corporata insolvency resolution
process under the Inzetvency and Bankruptcy Board of India {Insolvency Aesolution
Fracess for Corporate Persons) Requlatiens, 2016, shall be deemed (o be submitied
under section 38.)

MNote -
wnw, ibbi.govin — Quick Links -+ Downloads
Process) Regulations, 2017,

Applicable forms can B2 downloaded from the following portal .
« Forms under [BBI {Liguidation

CA Mahalingam Suresh Kumar

Designated Partner and Authorized Signatory.

/s, SPP Insofvency Professionals LLP [IPE] acting as
Liquidator of M5, Saheli Exports Private Limided

AFA Mo, AAT/50033/01/140224/10019 valid upto 14.02 2024

Place : Codmbatons
Dale 2607 2023

(A S0 800114001 Company)
Mo 4, Ragiv Gandhi Salai, Taramani, Chennai = 830 113, Phone ; 044 2254 0500 { 5
med Gtidalpark.com, tendersiitidedpark.com | www tidalpark.com

Tender No: TIDEL/2023-2024/03

TIDEL Park Limited invites E-Tender for Standard Fire & Special Perils,
Lift { Third Party) Liability and Pubfic Liabdlity Insurance for IT Park at Chennai
and 10MW Solar Plant & Accessories al Mariyur Village and 1.25MW
Windmill & Acceszanes at Tiruneiwell, MBED, EEl. SCP All Risk, Plate Glass,
LED Signage Inaurance Poficies

For more details and participation in the abowe e-tender, please visit the
wabsibe https:-hwww.tntenders.govinl. last date for onlime submission of duby
filled in lender decuments is 3,00 pom. on 1TTIRBI2023, TIDEL reservas the fight
o accep! reject any onelall tenders without assianing any reason thereol
DIPRMAMSGTENDER2023 MANAGING DIRECTOR

i s e AT (& EEHD |.|.|'|_'-_;:.:_| ar g fimal Lo il Lamid,

= ikl sy e i L,

& Last date Bid
Mo ltem Tender D for Bid Opening
; Submission Date
Diammanium
;'g;s’:ﬁ:;; 2023 RPL 587602 1| 03.08.2023 | 05.08.2023
(DAHP)

For more details, visit www.rplkerala.com/ www.etenders kerala.govin

RPL/S/ME809/2023-24/ dated 21.07.2023 Sd/-
Managing Director
Ro.1798/D3/2023&PRD

PIMPRI CHINCHWAD MUNICIPAL CORPORATION,
PIMPRI - 411018

ENVIRONMENT DEPARTMENT
Tender No. PCMC/Env/01/03/2023-24

The Environmental Engineering Department of Pimpri Chinchwad Municipal Corporation is inviting
percentage rate tender for the following works through e-tendering method. All contractors will be paid
separately in GST bill. Hence rates should be given excluding GST.

Sr. Name of the work Cost put to EMD Security Duration Bid
No. tender (in Rs/-)| (in Rs/-) | Deposit  of Work | Document
(Per year) (in Rs/-) year |Fee (in Rs/-)

1. |Cleaning of the Pawana river Rs. Hs. Hs. 03 As.
surface by carring out necessary | 2,39,52,600/- |3,59,289/-|35,92,890/-| Years 22,523/
work within the limit of pimpri
Chinchwad Municipal Corporation.

2. |Cleaning of the Indrayani river Rs. Rs. Rs. 03 Rs.
surface by carring out necessary 2.35,08,000/- |3.52,620/-135,26,200/-] Years 22 523/-
work within the limit of pimpri
Chinchwad Municipal Corporation.

3. |Cleaning of the Mula river surface Rs. Rs. Rs. 03 Rs.
by carring out necessary work 1,41,87,600/- |2,12,814/-121,28,140/-| Years 15,075/-
within the limit of pimpri
Chinchwad Municipal Corporation.

2) Last date and time for submission of Bids-
Electronically

| 3) Pre-bid Meeting date, Time and Venue: 2th
Floor PCMC Main Building.

| 4) Date of opening of technical bids (online)

document.

https://www.mahatenders.gov.in

0120-627787.
Adv. No. 206

Time Table for the Bid shall be as follows:
| 1) e-Tender available period in e-Procurement :

1. The bidder shall have similar experience, as defined in this Tender, and shall have sound financial and
technical strength. The detailed terms of Reference, pre-gualification criteria are provided in the Tender

2. The Municipal Commissioner PCMC, Reserve the right to accept or reject any tender partially or
completely without any reason thereof. The details of the above works such as Security Deposit, Earnest
Money Deposit, terms and conditions of the said tender and Schedule of works are available on web site:

3. In case of any technical problem related to the tender document, the same can be referred to the NIC
email support at eproc @ nic.in or on telephone numbers 0120-4200462, 0120-4001002, 0120-4001005,

Ref No. Paak /1/kavi/ 236 /2023, Date- 25 /07/2023

27/07/2023 to 23/08/2023
22/08/ 2023 up to 3:00 PM.

;. 02/08/2023, at 3:00 PM
at Office of Joint City Engineer (ENV) PCMC

24/08/2023 at 3:00 PM (if possible) ,

- COMMISSIONER
Pimpri Chinchwad Municipal Corporation;
Pimpri 411018

TS
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PUBLIC NOTICE

Motice iz hereby given that our
client has lost the (i) original Sale
Deed dated 14041982, bearing
Doc, Mo, 936 of 1982 (Thivagaraya
Magar S.R.Q.) and (i) orignal
Release Deed dated 24.07.1985
Do, Mo, 454 of 1888 (Thousand
Lights 5.R.0}, partaining to land of
an axtent of 3 grounds and 1305
si.ft., comprised inald R. 5. No.
B37H, later R. 5. Mo, 53715, in
Black Mo, 30, Nungambakkam
Village, Egmore Taluk, Chennai
Dislrict, zaid propery iz called
“Kleam Villa" and is situated at MNo.
8, Kothari Boad, Nungambakkam,
Chennai 600034,

Any person having any knowledge
of the whereabouts of the
abovementioned documents, and /
or on any other basis whatsoever,
are hereby called upon to make the
same known in writing, with proof to
substantiate their claim, to the
undersigned, within 15 days from
this date, falling which our client will
procaad (o deal with the said
praperty, free of any ancumbrance
or any adverse claim whalsoawvar,

NIRMAL CARIAPPA &
K. JACOB GEORGE
Advocates,

No.22/1, Sterling Road 17
Cross Street,

Mungambakkam,

AFRISOLL® Banar

aann. 29A, G-10, SpesFar FTaw®,
GapTFFaLD HHT, AFRIGOULS - 603 001
asTaabud : 044-2743 0224 /2743 0225
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PUBLIC NOTICE

Crur client is intending to enter into a Sale Transaction with Ms. KALASA ESTATE,
a Partnership Firm, registered under the Indian Partnesship Act, at Mysore with
registration number 1308,/68-69 on 08-12-1968, having its registered office at
Kalasa Estate, Kalasa, Chikkamagaluru District, Karnataka, PIN 577124, duly
represented by IS present partners 1. M 5. Sivasubramaniyam and 2. Mr
5. AlaghuVairam, both aged about 29 years, sons of Mr. 50.5 5ackalingam,
residing at No.2B, Thirunagar Colony, 3th Street, Erode District, Tamil Nadu PIN
638003, who is offering to sell the below mentioned schedule property. The
schedule property mentioned below, was purchaszed by M/s Kalasa Estate,
through its partners vide sale deed MNo. 249/1966-67, registered in the Office
of Sub-Registrar, Mudigere, Karnataka State.

SCHEDULE OF PROPERTY
Village/Mandal/ | Reglstered | Regdon | Purchased | Survey Arres
District Document From murmber and
number | Guntas
Mawimakere Village |249/1966-67 [ 16-07-1966 | Masmukhlal | 154 29-05
KalasaHabl htavaji 155 145-30
Mudegere Taluk Chawada 160 27-H)
Chickmagalur District 161 22-08
207/P 13-37
208/P -0
209 12-01
210 549-37
211 1515
farasanige Village [249/1966-67 | 16-07-1966 | Hasmukhlal | 26 0&6-06
KalasaHabl htawall
Mudegere Taluk Chawada
Chickmagalur District |
Total land being sold 382-08

Chennai 800 034.

epaper .Ii namani.com
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PUBLIC NOTICE
[CHANGEOFNAME |

|, JAYA SURYA,
S/o. Suresh Kumar
Vaithilingam,
born on 8th May 1999
(Erode), residing at 1102,
Tower 3, Lake Dugar,
Ambattur-Puzal Road,
Ambattur,
Chennai-600053,
shall henceforth be known as
JAYA SURYA
SURESH KUMAR

Therefore, my client as part of their Due Diligence 5 causing this Public Notice,
amn the principle ot “Caveat Emptor” to put the public on notice in regard to this
transaction, 5o as oo rule out any thind-party claims on the schedule of property
[land}.
If ary Personiz), Institutionis), Statutory Authority|s), Compamy|s), Trust{s), or
any other legal or juristic perzon's has got any legal chjection; right; ttle;
possession; intersst(s): martgagels): lizn|s); easemants; leases or licenses,
charges: attachments; or any sort of claims or intending, to oppose, this Sale
transachicn, & against the abowe mentioned Schedule Properties, shall approach the
underslgned, with appropriate valid and legal documents, within fifteen (15} days
frorm the date of publication of this public notice, either in person {or) by issuing
their reply/response in writing, or by email ta the undersigned, If no objections
are received within the above stipulated time, it would be deemed that, there
are no claims and/or objections, from any persons or entitiesfauthorities,
against our client, im purchasing the above schedule property. Amy subseguent
claim{s) or objection|s) after the said fiftzen days shall not be entertained and
they shall not be binding our client.
Kosuganti Lakshman Kumar, Advocote
15th Floor, Kapil Towers, Nanakramgudo, Hyderabod-500 032
Mob: FO13966131 or 9848129022
Ernail: Kesugantivakil@gmail.com or secretarial @kapilgroup.com
Dt: 27/07/2023
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FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liguidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/5. SAHELI EXPORTS PRIVATE LIMITED

RELEVANT PARTICULARS

1 |Mame of corporate debtor M/s. SAHELI EXPORTS PRIVATE LIMITED

o | Date of incnrpnrai‘nn of corporate : A

2 debiar 075t Juby, 2004

Authority under which corporate

3 | dabtor is incorparated / registerad

4 Corporate ldentity Mumber/Limited
Liabédity |denfification Mumber of

Corporate dablor

Address of the registerad office

5 |and principal office (if any) of

corporate debtor

Ragistrar of Companies, Chennai

U401 02THNZ2004FTCO53614

(id Mo 10 New Mo 25

Sir Madhavan Malr Foad, Mahalingapuram,
Channai - GO0 034

2ard July 2023 |Liguidalicn ordared Dy
NCLTon 24th July, 2023]

2dth July, 2023 [Ordar received on

Zoth July, 20:23]

Daie of closure of insolvency
resolution process

- | Liguidation commencement
date of corporata debtor

Mame and regisirabon number of
& |the insolvency professional acting
as higuidator

B/s. SPP Insohvency Professionals LLP
Rag.no IBBYIPE-0143/1PA-1,/2022-
23/50033

Mo.27/9 Mivedh Vikas, Pankaja Mill Road,
Fuliyakulam, Caimbatore- 641045

Ph. Mo - +91-94888-10404, 73730 52341
Blail to; ipeadmin@spporoups.com

Addrass and e-mail of the hiquidatos,
as registered with the Board

Addrass and e-mail to be used for
correspondance with the Bguidator

1 1] Last date for submission of claims| 24th August, 2023

Motice 15 hereby grven that tha National Gompamy Law Tribunal, Ghenmal Bench has
ordered the commencement of liguedation of the M5, Sahell Exports Privale
Limited on 24th July, 2023

Tha stake holders of MYz, Saheli Exports Private Limited are hereby called upon to
submit their claims with proof on or before 24th August, 2023 tothe liquidator at the
address menlioned againstitem Mo, 10

The financial creditors shall submit thair claims with proof by elactronic maans ondy.
All ather creditors may submit the claims with the prood in person, by post or by
glecironic means.

Subrnisseon of Talse or misleading proof of clams shall atiract pemalties

[In case & stakeholder does not submit its claims Gering the liquedation process, the
claims submitted by such a stakehsdder during the corporate insodvency resalution
process under the Insolvency and Bankrueptcy Board of India {Insalvency Resolution
Process for Corporale Persons) Beguiations, 2006, shall be deemead to be submittad
undar sacton 38, ]

Note © Applicable forms can be downfpaded from the followng portal
wiww. ibbi.govin — Ouick Links — Downlogds — Forms under IBSI (Liquidation
Process) Regulations, 2017

A Mahalingam Suresh Kumar

Designated Pariner and Awthorized Signatory.

M/s. PP Insolvency Professionats LLP [IPE] acting as
Liquidator of M/'s. Saheli Exparts Privata Limited

AFA No. AAT/50033/01, 14022410019 valid upio 14.02.2024

Place :
Llatg

Coimbatoss
28072023




